IN THE HIGH COURT OF

ORISSA, CUTTACK
Institution of Applications for issue of Certified
Copies.
Report on :22-02-2025
Date 22.02.2025

BLAPL- Dtd. (Seat
1 15218/2025(22.02.2025 1216/2025 PK MOHANTY 202 5— BAIL-1 No-2)
02-20
Order
COURT
BLAPL- Dtd. (Seat
2 15219/2025(22.02.2025 10695/2024 BP TANGA Tg. 2025 No-2)
02-20
Order
BICHITRA COURT
3 [15220/2025[22.02.2025 7007 INARAYANA wo. %S gsfif
SATAPATHY 12 ©
02-20
Order
COURT
ABLAPL- Dtd. _ (Seat
4 15221/20251(22.02.2025 10161/2024 SK BISWAL ggb 2 2025 BAIL-2 No-8)
02-19
Order
COURT
ABLAPL- Dtd. (Seat
5 15222/2025(22.02.2025 14274 /2024 JR SAHOO ggb 2 2025- No-8)
02-19
Order
COURT
ABLAPL- Dtd. (Seat
6 [15223/202522.02.2025 000 PK MOHANTY ggb 2 5005- No-8)
02-20
Order
COURT
ABLAPL- Dtd. (Seat
7 15224/2025(22.02.2025 15018/2024 M DAS ggb 2 5025- No-8)
02-19
Order
COURT
ABLAPL- Dtd. (Seat
8 |15225/2025|22.02.2025 |55 54,5 |RK BARIK ggb 2 15025 No-8)
02-20
WP (C) - COURT giier WRIT (Seat
9 15242/2025(22.02.2025 4744/2025 BALARAM SINGH NO. 2 2025- BRANCH_g |NO~
OLD 40)
02-19
Order WRIT
COURT (Seat
WP (C) - PARTHA SARATHI Dtd. BRANCH -
10 115243/2025)22.02.2025 4103/2025 |DAS ggb 2 2025- (DIVISION TEO)
02-18 BENCH-3)




Order WRIT
COURT (Seat
WP (C) - RANJAN KUMAR Dtd. BRANCH
11 15244/2025122.02.2025  14909/2025 |NAYAK oo: ?12025- | (DIvISTON 103
02-21  |BENCH-1)
Order
COURT
BLAPL- Dtd. (Seat
12 [15245/2025|22.02.2025 |7 S . |SEJAL NAYAK ggb 2 |505e_  [BAIL-1 Noos)
02-20
Order
13 115254/202522.02.2025 |NE(C)~ ANTL KUMAR DAS EgURg btd. (Seat
SYen 5161/2025 oL [2025- No-5)
02-19
Order WRIT
COURT (Seat
WP (C) - RAMA KRISHNA Dtd. BRANCH ©
14 |15256/2025122.02.2025  \o04175005 |1SOT ggb 2 12025- (DIVISION T85)
02-19  |BENCH-1)
WP (C) - COURT gijer EEiECH (Seat
15 [15258/2025(22.02.2025 |,¢ %> . [P. C. DAS ggb 2 |5 pan_ (DTVISTON ng)
02-19  |BENCH-1)
SLAPL. COURT giier (Seat
16 |15262/2025(22.02.2025 S. R. PATTNATK NO. 2 - No-
9995/2024 oLn | |2025- 102)
02-20
Order
COURT (Seat
ABLAPL- JADUNATH Dtd.
17 [15263/2025(22.02.2025 50000~ Lot ggb 2 |ypos_  [BAIL-2 TZ;
02-19
Order
(Seat
BLAPL- COURT |Dtd.
18 [15265/2025(22.02.2025 | "7 . |S. CHOUDHURY o, 6 lroos- Tg;
02-05
Order
(Seat
WP (C) - COURT |Dtd. ©
19 |15266/202522.02.2025 |, -/ . |SARAT DASH vo. 6 lroos- TZ)
02-18
SLAPL. COURT giger (Seat
20 [15268/2025(22.02.2025 |go5 0, IN. SAHOO Tg. So9s- Tg;
02-20
CRLA- COURT giier (Seat
21 |15270/2025(22.02.2025 N. SAHOO NO. . No-
83/2025 0 2025- 19)
02-20
WP (C) - COURT giger EEiECH (Seat
22 [15271/2025|22.02.2025 |c5).%> o [R. K. DEHURY gib 2 [500e_ (DTVISION ng)
02-20  |BENCH-1)
Order
COURT (Seat
CRLA- JADUNATH Dtd.
23 [15273/2025(22.02.2025 |00 000 Doy ggb 2 |500e_ ng)
02-20
WP (C) - COURT |Order WRIT (Seat
24 [15282/2025(22.02.2025 |,°, 0> . |S. K. MOHANTY NO. 2 |Dtd. BRANCH No-
OLD |2025- (DIVISION |[101)




02-11  |BENCH-1) |
WP (C) - COURT giier WRIT (Seat
25 |15283/202522.02.2025 |, >0, |S. K. MOHANTY NO. 2 000 lmamcnos [NO-
OLD 32)
02-11
WP (C) - COURT giger g?iECH (Seat
26 |15285/2025|22.02.2025 |, ¢ oo [S. K. MOHANTY ggb 2 | 0gs- (DIVISTON Ti;)
02-11  |BENCH-3)
WP (C) - COURT giier WRIT (Seat
27 |15287/202522.02.2025 |, o=% ., |S. K. MOHANTY NO. 2 Jo5i |nmanenes Mo
OLD 32)
02-11
WP (C) - COURT gijer WRIT (Seat
28 |15288/2025|22.02.2025 |, o) o |S. K. MOHANTY NO. 2 )05 |imanenes [NO-
OLD 32)
02-11
WP (C) - COURT gijer WRIT (Seat
29 [15290/2025(22.02.2025 |, 00>, |S. K. MOHANTY NO. 2 | ol gl No-
OLD 32)
02-11
CRLMC- COURT gijer (Seat
30 |15293/2025(22.02.2025 R K MALLICK NO. 2 . No-
4485/2024 oLp  [2025- )
02-14
. COURT giger (Seat
31 |15294/2025(22.02.2025 |,,2 0o, |S K SAHOO Tg. 09 g;;
03-17
CRLREV- COURT gijer (Seat
32 |15295/2025(22.02.2025 JAYADEBA BEHERA NO. . No-
17/2025 Lo 2025- o)
02-19
Order
COURT
BLAPL- BISWARANJAN Dtd. (Seat
33 [15296/2025(22.02.2025 |00 o | Tg. 2005 [BAIL-1 PSS
02-20
Order
34 |15297/2025(22.02.2025 |RO” I CH SAHU EgURT Dtd. (Seat
He- 497/2024 s |2025- No-2)
02-19
Order
35 [15298/2025(22.02.2025 RO~ I CH SAHU ESURT btd. (Seat
He- 586/2024 s |2025- No-2)
02-19
Order
36 [15299/2025(22.02.2025 RO~ I CH SAHU EgURT Dtd. (Seat
e 583/2024 s |2025- No-2)
02-19
. COURT giier MISC. (Seat
37 |15300/2025(22.02.2025 |J,°" .., [P K PARIDA Tg. ot 2E§EAL Noco)
02-19 :
FAO- COURT |[Order MISC. (Seat
38 |15301/202522.02.2025 |)°°, ., [P K LENKA v g APpEAL  INoce)




15 2025-  |SEC.
02-19
Order
39 |15302/2025(22.02.2025 |L2O° I CH SAHU EgURT Dtd. (Seat
02 582/2024 o |e02s- No-5)
02-20
Order
COURT
40 |15303/2025(22.02.2025 |SMEC M BEHERA No. Ptd- (Seat
865/2024 . 2025- No-5)
02-20
COURT
CRLMP- (Seat
41 15304/2025(22.02.2025 [70° |p PARIDA Tg. R,
Order
COURT
CRLMP- Dtd. (Seat
42 [15305/2025(22.02.2025 |70 0 DAS Tg. Sooi_ Kooy
02-20
Order
COURT
CRLMP- Dtd. (Seat
43 |15306/202522.02.2025 |00 P BEHERA Tg. e oo
02-20
Order
COURT
CRLMP- Dtd. (Seat
44 [15307/2025(22.02.2025 2070 |5 sAMAL Tg. Jooi_ Kooy
02-20
Order
COURT
ELPET- Dtd. (Seat
45 |15308/202522.02.2025 |To5000 S MOHANTY Tg. ooy R,
12-31
COURT
CRLREV- CRIMINAL (Seat
46 115309/202522.02.2025 | [S00C  ID K PANDA Tg. mmvISION INoa)
Order
COURT
WP (C) - Dtd. WRIT (Seat
47 |15310/202522.02.2025 ;o) 0 o (B M SINGH NO. 5055 |mrancH-2 |Nee8)
16
02-19
Order
COURT
WP (C) - Dtd. WRIT (Seat
48 |15311/202522.02.2025 ;" 50” o 1G.ROUT NO. U0l RRANCH-2 INevg)
16
02-19
Order
49 115312/202522.02.2025 |NE(C)- J P KAR ;gURT Dtd. WRIT éiﬁat
V2. 35554/2020 >o  |2025-  [BRaNCH-5 |07
02-20
WP (C) - COURT giger (Seat
50 [15313/2025(22.02.2025 [,200)° - Ia.sAHOO Tg. Sooi. g;;
02-20
MATA- BIRENDRA KUMAR COURT gijer FIRST (Seat
51 115314/202522.02.2025 |[o)00 - PR NO. 0ol lmpoRAL  heco)
12
02-21
COURT |Order
MATA- PRAVAT KUMAR FIRST (Seat
52 15315/202522.02.2025 418/2023 MOHANTY I:\LK;. gggé_ APPEAL No-4)




02-21

Order
CRLREV- COURT |Dtd. (Seat
53 115318/2025(22.02.2025 738/2024 K. N. SAHOO NO. 6 |2025- No-4)
02-21
Order
(Seat
WP (C) - COURT |Dtd. WRIT _
54 |15319/2025|22.02.2025 4856/2025 [P+ K. MOHANTY NO. 6 |2025- BRANCH-8 |NO
42)
02-19
Order
COURT (Seat
WP (C) - RASHMI PRAVA Dtd. _
55 115320/2025(22.02.2025 5288/2025 |DAS ggb 2 5025- 22)
02-20
Order
COURT (Seat
WP (C) - SRIKANT KUMAR Dtd. _
56 |15321/2025(22.02.2025 4799/2025 BARIK ggb 2 2025- 22)
02-20
Order
57 115322/2025(22.02.2025 W (C) - C. R. KAR EgURg Dtd. WRIT éifat
. . 4781/2025 ) ) OLb 2025- BRANCH-5 23)
02-21
Order
COURT
WP (C) - Dtd. WRIT (Seat
58 |15323/2025(22.02.2025 4778/2025 C. R. KAR NO. 2 2025- BRANCH-1 |No-3)
OLD
02-21
WP (C) - COURT gijer WRIT (Seat
59 |15324/2025|22.02.2025 | o 005055 [D. K. MOHANTY gg}.) 2 5025~  |BRANCH-8 12(1))_
02-20
Order
COURT
WP (C) - MANAS RANJAN Dtd. WRIT (Seat
60 15325/2025|122.02.2025 4726/2025 |PRADHAN NO. 2 2025- BRANCH-1 |No-4)
OLD
02-20
WP (C) — COURT giier (Seat
61 |15326/202522.02.2025 |1 o 0 50, , NIRANJAN SAHOO Ifg. 2024 No-4)
12-20
WP (C) - COURT giger WRIT (Seat
62 |15328/2025(22.02.2025 5294/2025 J. K. MOHANTY Tg. 2025- BRANCH-5 gi;
02-20
Order
COURT
WP (C) - MANAS RANJAN Dtd. WRIT (Seat
63 |15329/2025)22.02.2025 5276/2025 |SAHOO NO. 2 2025- BRANCH-1 [|No-4)
OLD
02-20
Order
COURT (Seat
WP (C) - PRATAP KUMAR Dtd. WRIT _
64 |15330/2025(22.02.2025 5052/2025 [BEHERA NO. 2 2025- BRANCH-5 No
OLD 21)
02-19
Order
COURT (Seat
WP (C) - KHIROD CHANDRA Dtd. _
65 |15332/2025(22.02.2025 4674/2025 MAJHT ggb 2 5025- gi)
02-19
WP (C) - KHIROD CHANDRA COURT |[Order (Seat
66 |15333/2025)22.02.2025 4718/2025 MAJHI NO. 2 |Dtd. No-




OLD |2025- 21)
02-20
Order WRIT
COURT (Seat
WP (C) — KHIROD CHANDRA Dtd. BRANCH ©
67 15334/2025122.02.2025 |, 995/5025 |MagHT oo: 2 12025- | (DIvISTON Tgl)
02-20 BENCH-1)
Order
COURT (Seat
WP (C) - SAMARENDRA Dtd. WRIT ©
68 |15335/2025122.02.2025 |5308/5025 |swaIN NO- 2 1025-  IBRANCH-5 [N°
OLD 21)
02-20
Order
COURT (Seat
WP (C) - SAMARENDRA Dtd. ©
69 [15336/202522.02.2025 |l oo oo o ooy ggb 2 |50n_ gi)
02-20
Order
COURT (Seat
WP (C) - MANOJ KUMAR Dtd. =
70 [15337/2025(22.02.2025 |10 000, oavan ggb 2 |500s_ gi)
02-20
Order
COURT (Seat
WP (C) - PRASANTA KUMAR Dtd. -
71 [15338/2025(22.02.2025  [Z0 oL oo ggb 2 | 500e_ gi)
02-20
Order
COURT
WP (C) - Dtd. WRIT (Seat
72 [15339/202522.02.2025 1 o007 o, [R. C. MUDULI NO. 2| i BRANCH-1 |No3)
OLD
02-20
Order
COURT (Seat
WP (C) - SUSHANT KUMAR Dtd. WRIT ©
73 [15340/2025(22.02.2025  |coo0'o0oc |sanoo NO. 2, ol iienea NO
OLD 37)
02-20
Order
74 115341/2025 22.02.2025 |"ELC)- R. K. NAYAK ggURg Dtd. WRIT ésfat
Ve 1479/2025 [°° O oLy [2025-  |BRANCH-1 33)
02-20
Order
75 115342/2025 22.02.2025 |NE(C)= B. K. DAS EgURT Dtd. WRIT ésﬁat
Ve 32133/2024 [ ° o3 [2025-  [BRANCH-3 12)
02-20
Order
COURT (Seat
WP (C) - MRITUNJAY Dtd. -
76 |15343/202522.02.2025 |0, 00 e oo s gg. 5095 Tg)
02-21
Order WRIT
WP (C) - COURT |Dtd. BRANCH (Seat
77 [15344/2025(22.02.2025 [ o 0000 o [B. K. DAS o ¢ 2025~ (DTVISION ng)
03-12 BENCH-1)
Order
WP (C) - AMIYA KUMAR COURT |Dtd. WRIT (Seat
78 |15345/2025122.02.2025 |31 665 /5024 [swaIN NO. 6 [2025-  |BRANCH-8 MO~
40)
02-21
Order
COURT (Seat
WP (C) - JYOTT RANJAN Dtd. -
79 [15346/2025(22.02.2025 o100 oo (oonoo ggb 2 |50n_ 28)
02-19
180 |15347/2025(22.02.2025 [WP(C)- P. N. NAYAK (COURT |Order  [WRIT |(Seat




1901/2025 NO. 2 |Dtd. BRANCH-2 |No-
OLD |2025- 34)
02-20
Order
(Seat
CRLREV- COURT |Dtd.
81 |15348/202522.02.2025 |72 C p. BASTIA vo. 6 2025 gz;
02-21
Order
(Seat
CRLREV- COURT |Dtd.
82 |15349/2025(22.02.2025 |07 P. BASTIA o & 2095 gz;
02-21
Order
(Seat
WP (C) - COURT |Dtd. WRIT ©
83 |15350/2025(22.02.2025 |37,5 50, R. C. MOHAPATRA vo. 6 l2095-  |lnmancH-s [NO
32)
02-19
Order
WP (C) - STTANSU MOHAN COURT |Dtd (Seat
84 |15351/2025(22.02.2025 | L o200 oo 0T vo. 6 loogs_ 22;
02-20
Order (Seat
WP (C) - PRADIPTA KUMAR COURT |Dtd. WRIT ©
85 |15352/2025122.02.2025 337 56/5024 |MOHANTY NO. 6 2025-  |BRANCH-8 N©
40)
03-18
WP (C) - COURT gijer (Seat
86 |15353/202522.02.2025 |,co b0, M S HASAN Tg. o2h_ 28;
02-20
WP (C) - COURT giier (Seat
87 |15354/2025|22.02.2025 TAPAN SWAIN NO. 2 : No-
5278/2025 oLp  [2025- 10)
02-20
Wp (C) - COURT giier (Seat
88 [15355/202522.02.2025 B. SAMAL NO. 2 : No-
5311/2025 oLp  [2025- 40)
02-20
Order
89 [15356/2025(22.02.2025 |"E{¢)- B. SWAIN vo. 3 PEd.  [WRIT v
Ve 357/2025 : oLp _ |2025-  |BRANCH-1 38)
02-20
— COURT giier (Seat
90 115357/2025(22.02.2025 H. K. MOHANTA NO. 2 : No-
4124/2025 oLp  [2025- 20)
02-20
Order
COURT (Seat
WP (C) - MANOJ KUMAR Dtd. ©
91 |15358/202522.02.2025 |, 0 oo o ggb 2 |50gs- 28)
02-20
Order WRIT
COURT (Seat
WP (C) - BYOMAKESH Dtd. BRANCH ©
92 [15358/202522.02.2025 |, 50075025 |TRIPATHY gib 2 12025- | (DIVISION Tzl)
02-20  |BENCH-3)
Order
COURT (Seat
WP (C) - PRADIPTA KUMAR Dtd. WRIT ©
93 [15360/2025122.02.2025  |5345/5025 |MOHANTY gib 2 12025-  |pRaNcCH-6 TZ)

02-20




WP (C) - COURT giier WRIT (Seat
94 [15361/202522.02.2025 |, =000, |G. JAYASINGH NO. 2 |, ol mRaNCH_3 |[NOT
OLD 33)
02-14
Order
COURT (Seat
WP (C) - BRAJA KISHORE Dtd. -
95 |15362/20251(22.02.2025 23085/2024 |SAHOO ggb 2 2025 gg)
02-17
Order WRIT
COURT (Seat
WP (C) - SAROJ KUMAR Dtd. BRANCH -
96 |15363/202522.02.2025 11005055  |paRTDA ggb 2 12025~ (DIVISION TTB)
02-13 BENCH-2)
WE (C) - COURT gijer (Seat
97 |15364/2025/22.02.2025 NIRANJAN SAHOO NO. 2 - No-
4241/2025 oLp | |2025- 113)
02-13
WP (C) - COURT gijer (Seat
98 115365/2025/22.02.2025 G. JAYASINGH NO. 2 : No-
4089/2025 oLp  |2025- 113)
02-13
M/S . RAMA Order
— KRISHNA BISOT, COURT | (Seat
99 [15366/202522.02.2025 |Z-070  |A.K.SAMANTARAY, NO. 2, or No-
P.K.DASH, oLp  |5,70) 113)
A.MISHRA
WP (C) - COURT giger (Seat
100 |15368/2025122.02.2025 G. JAYASINGH NO. 2 . No-
4081/2025 OLD 2025- 113)
02-13
M/S.RAMA order
CONTC— KRISHNA BISOT, COURT | (Seat
101 |15369/202522.02.2025 |c o7 o, (A.K.SAMANTARAY, NO. 2 |, ool No-
P.K.DASH, oLd 1,50 113)
A.MISHRA
WP (C) - COURT giier WRIT (Seat
102 [15370/2025 |22.02.2025 |,1, %> 0. |G. JAYASINGH NO. 2 Jooi |imancnes [NO-
OLD 32)
02-13
Order
COURT (Seat
WP (C) - PRAKASH KUMAR Dtd. =
103 |15371/20251(22.02.2025 4241/2025 |JENA ggb 2 5025- 22)
02-13
Order
COURT (Seat
CONTC- M/S.RAMESH Dtd.
104 15372/2025 |22.02.2025  |Jo0 000 o, L2 n e ggb 2 | 50ne_ g;)
02-21
— COURT giier (Seat
105 |15373/2025122.02.2025 26295/2024 S. K. BISWAL ggb 2 2025 22;
02-14
Order WRIT
COURT (Seat
WP (C) - NARAYAN CH. Dtd. BRANCH -
106 |15374/2025122.02.2025 135705005 |sTNHA ggb 2 12025- (DIVISTION Ti5)
02-18 BENCH-2)
1107 [15375/2025(22.02.2025 [WP(C) - ITAPAN SWAIN (COURT |Order  |WRIT |(Seat




3147/2025 NO. 2 |Dtd. BRANCH-7 |No-5)
OLD [2025-
02-18
Order
COURT (Seat
WP (C) - TUSHARKANTA Dtd. WRIT -
108 |15377/2025122.02.2025 3906/2025 NAYAK NO. 2 2025 BRANCH-4 No
OLD 17)
02-18
— COURT giier (Seat
109 |15378/20251(22.02.2025 A. K. PARIDA NO. 2 : No-
4140/2025 OLD 2025- 17)
02-18
WP (C) - COURT giger g?iEICH (Seat
110 |15379/20251(22.02.2025 5207/2025 I SAHOO ggb 2 2025 (DIVISION Ti;)
02-19 BENCH-2)
Order
COURT (Seat
WP (C) - SANKARACHARYA Dtd. WRIT -
111 |15380/20251(22.02.2025 1304/2025 |CHOUDHURY NO. 2 2025 BRANCH-1 No
OLD 31)
02-19
WP (C) - COURT giger (Seat
112 |15381/20251(22.02.2025 TAPAN SWAIN NO. 2 . No-
4924/2025 OLD 2025- 31)
02-19
WP (C) - COURT gijer (Seat
113 |15382/2025(22.02.2025 TAPAN SWAIN NO. 2 : No-
23807/2024 OLD 2025- 31)
02-19
WP (C) - COURT giier (Seat
114 |15383/20251(22.02.2025 17862/2024 P. L. MISHRA ggb 2 2025 gi;
02-19
Wp (C) - COURT giier (Seat
115 |15384/20251(22.02.2025 M. R. SAHOO NO. 2 : No-
5118/2025 OLD 2025~ 31)
02-19
Order
COURT (Seat
WP (C) - M/S.TUSHAR Dtd. WRIT -
116 (15385/20251(22.02.2025 4327/2018 |KUMAR MISHRA NO. 2 2025 BRANCH-6 No
OLD 26)
02-21
Order
COURT (Seat
WP (C) - MANAS RANJAN Dtd. -
117 |15386/20251(22.02.2025 25704/2024 SAHOO ggb 2 2025- 22)
02-19
Order
COURT (Seat
WP (C) - MANAS RANJAN Dtd. -
118 |15387/2025122.02.2025 5046/2025 |SAHOO ggb 2 2025 gz)
02-19
Order
COURT (Seat
ABLAPL- SIDHARTHA Dtd.
119 |15388/20251(22.02.2025 2622/2020 IMISHRA ggb 2 5023 BAIL-2 Tz)
04-11
Order
COURT (Seat
WP (C) - MANAS RANJAN Dtd. WRIT -
120 115389/202522.02.2025  |5088/2025 |saHOO g(ﬁb 12025 |BRANCH-5 §§)

02-19




Order

(Seat
ABLAPL- COURT |Dtd.
121 |15390/2025(22.02.2025 2549/2018 H K DAS NO. 7 |2019- BAIL-2 Tg;
07-19
Order
WP (C) - PABITRA KUMAR COURT |Dtd. (Seat
122(15391/2025|22.02.2025 4755/2025 |MOHANTY NO. 7 |2025- Tg;
02-19
Order
ABLAPL- COURT |Dtd. CRIMINAL (Seat
123 |15392/2025(22.02.2025 14169/2021 R K BARIK NO. 7 |2022- MISC No-3)
09-26
Order
WP (C) - PRASANTA KUMAR COURT |Dtd. (Seat
124 |15393/2025(22.02.2025 316/2025 JENA NO. 7 |2025- No-3)
02-19
Order
COURT
ABLAPL- Dtd. (Seat
125 |15394/202522.02.2025 16367/2021 R K BARIK ggb 2 5022 BAIL-2 No-9)
09-26
Order
COURT (Seat
WP (C) - SATYA PRIYA Dtd. WRIT _
126 |15395/2025(22.02.2025 294/2025 SAMANTA NO. 2 2025- BRANCH-8 No
OLD 42)
02-19
Order
COURT
CONTC- RASHMI KANTA Dtd. (Seat
127 |15396/202522.02.2025 3520/2024 |SAHU ggb 2 5025- CONTEMPT No-2)
02-21
Order
COURT
WP (C) - Dtd. (Seat
128 |15397/2025(22.02.2025 21873/2024 P. L. MISHRA ggb 2 2025- No-2)
02-19
Order
COURT
WP (C) - Dtd. (Seat
129 |15398/2025(22.02.2025 32537/2024 A. K. PANDA ggb 2 5025- No-2)
02-19
Order
COURT
WP (C) - Dtd. (Seat
130 |15399/2025(22.02.2025 5133/2025 I. SAHOO ggb 2 2025- No-2)
02-19
WP (C) - COURT gijer gggw (Seat
131 |15400/2025(22.02.2025 4925/2025 B. DAS ggb 2 5025- (DIVISION Tg;)
02-20 BENCH-1)
WP (C) - COURT gijer WRIT (Seat
132 |15401/2025/22.02.2025 5140/2025 RAKESH SAHOO NO. 2 2025- BRANCH-8 No-
OLD 41)
02-19
Order
COURT (Seat
WP (C) - SAMARENDRA Dtd. _
133 |15402/20251(22.02.2025 5250/2025 |SWAIN ggb 2 5025- Ei)
02-19
COURT |Order
BLAPL- (Seat
134 |15403/20251(22.02.2025 1221/2025 PK MOHANTY NO. 2 |Dtd. BAIL-1 No-3)

OLD

2025-




02-20

WP (C) - COURT giier WRIT (Seat
135 |15404/2025 [22.02.2025 |50 > M.K.MOHANTY NO. 2 Jo5i |nmamenos [NO-
OLD 11)
02-20
court |Order (Seat
136 |15405/2025 [22.02.2025 |"E (&)~ R.K.ROUT No. 2 Ptd- WRIT No-
He- 2596/2025 |10 © 4 12025-  |BRANCH-8
OLD 39)
02-20
WP (C) - COURT giier giiECH (Seat
137 |15406/2025 [22.02.2025 |1 50", |P.CHULI ggb 2 |o9n_ (DTVISTON ng)
02-21  |BENCH-1)
Order
138 [15407/2025 [22.02.2025 |"E(C)~ P.CHULT EgURg btd. WRIT éifat
He- 5138/2025 | orp  [2025-  [BRANCH-5 |0
02-21
WP (C) - COURT gijer WRIT (Seat
139 |15408/2025 [22.02.2025 | 0", |P.CHULI ggb 2 looos-  |BRANCH-6 gz;
02-21
WP (C) - COURT gijer (Seat
140 [15410/2025 |22.02.2025 P.CHULT NO. 2 . No-
5130/2025 oLp  [2025- 20)
02-21
Order
COURT
CONTC- Dtd. (Seat
141 [15411/2025 [22.02.2025 [Zo o=, |D K MOHANTY ggb 2 |yop5_  |CONTEMPT | °F%
02-21
Order
142 115412/2025 [22.02.2025 |NE(C)~ P.CHULI EgURg Dtd. WRIT ésfat
Ve 3393/2025 |°° oL _ |2025-  |BRANCH-4 33)
02-21
Order
COURT
143 |15413/2025(22.02.2025 | CONTCo TAPAN KU NAYAK No. 2 [PEd- coNTEMPT | o€2t
4132/2023 oLp  |2025- No-4)
02-19
Order
144 |15414/2025 22.02.2025 |"E(C)~ R.K.MOHABHOT ;gURg btd. (Seat
Hen 5493/2025 [ °° oLy [2025- No-4)
02-21
Order
145 |15415/2025 [22.02.2025 |"E ()~ R.K.MOHABHOT ESURg btd. (Seat
Ve 5489/2025 [ °° oLp [2025- No-4)
02-21
Order
COURT
CONTC- BTJAYALAXMI Dtd. (Seat
146 115416/2025122.02.2025 | 050 5054 |sanoo NO. 2 15 0os5_ CONTEMPT |\ 0”3y
OLD
02-19
Order
COURT
CONTC- BTJAYALAXMI Dtd. (Seat
147 [15417/202522.02.2025 | [00,00 0 (cane NO. 2 |) 58 Noo3)
OLD
02-19
WP (C) - COURT |[Order (Seat
148 |15418/2025 [22.02.2025 |S o>, |R.SAMAL vo. 2 ot Noos)




OLD |2025-
02-21
court [0Fder (Seat
149 15419/2025 22.02.2025 |NE(C)~ R.SAMAL No. 2 |Ptd- WRIT No-
U 5205/2025 : OLb 2025- BRANCH-5 21)
02-21
Order
MACA- COURT Dtd. MISC. (Seat
150 |15420/2025|22.02.2025 P K PARIDA NO. 2 APPEAL
554/2024 2025- No-1)
OLD SEC.
02-20
WP (C) - COURT giger WRIT (Seat
151 |15421/2025 |22.02.2025 |7, ¢ 00 o |P.CHULI ggb 2 |5 00s- ERANCH-€ TZ;
02-21
MACA- COURT giger MISC. (Seat
152 |15422/2025|22.02.2025 K C NAYAK NO. 2 : APPEAL
554/2024 oLp | |2025- hC No-1)
02-20 :
Order
COURT
WPC (OAC) - Dtd. (Seat
153 [15423/2025(22.02.2025 |3.c) - 00 o |D.BISWAL ggb 2 | S00s_ oA Branch | 77
02-19
Order
COURT MISC.
MACA- BISWAJIT Dtd. (Seat
154 |15424/2025|22.02.2025 [0 o o s NO. 2 |, ol APPEAL No-1)
OLD SEC.
02-20
MACA- COURT giier MISC. (Seat
155 [15425/2025 (22.02.2025 SARAT SWAIN NO. 2 : APPEAL
106/2023 oLp  |2025- SEC No-1)
02-20 .
Order
COURT
WPC (OAC) - Dtd. (Seat
156 |15426/202522.02.2025 |37c- 0} |P.C.DAS ggb 2 | 500n_ OA Branch | 0=7
02-19
Order
MACA- COURT |hi 4. MISC. (Seat
157 |15427/202522.02.2025 P K PARIDA NO. 2 APPEAL
161/2021 oLp  |2025- SEC No-4)
02-20 .
WP (C) - COURT gijer WRIT (Seat
158 |15428/2025 |22.02.2025 |, g 00 o0, M.BEHERA NO. 2 | ol BRANCH_4 |NO~
OLD 27)
02-19
MACA- COURT giier MISC. (Seat
159 [15429/2025(22.02.2025 SARAT SWAIN NO. 2 : APPEAL
772/2023 oLp | |2025- SEC No-4)
02-20 :
WP (C) - COURT gijer WRIT (Seat
160 [15430/2025 22.02.2025 |, o000 o0, [R-K.BARIK NO. 2 | ol BRANCH_4 |NO~
OLD 27)
02-19
Order
COURT MISC.
161 [15431/2025(22.02.2025 [MACA~ S B DAS No. 2 |Ptd- APPEAL (Seat
772/2023 oLp | |2025- SEC No-4)
02-20 .
162 |15432/2025(22.02.2025 [WP(C) - DR. PURUSOTTAM (COURT |Order |(Seat




5137/2025 |CHULI NO. 2 |Dtd. No-4)
OLD [2025-
02-21
court 0T |vrsc.
MACA- Dtd. (Seat
163 |15433/2025(22.02.2025 SARAT SWAIN NO. 2 APPEAL
456/2019 op  |2025- SpC No-4)
02-20 )
Order
MACA- COURT Dtd. MISC. (Seat
164 |15434/20251(22.02.2025 P K PARIDA NO. 2 APPEAL
456/2019 oD 2025- SEC No-4)
02-20 )
Order
COURT (Seat
WP (C) - DR.PURUSOTTAM Dtd. WRIT -
165 |15435/2025(22.02.2025 5150/2025 |cHULT NO. 2 2025- BRANCH-5 |NO
OLD 21)
02-21
Order
COURT (Seat
WP (C) - DR.PURUSOTTAM Dtd. -
166 |15436/2025(22.02.2025 5144/2025 |cHULT ggb 2 5005 gi)
02-21
Order
COURT (Seat
WP (C) - DR.PURUSOTTAM Dtd. WRIT -
167 |15437/2025(22.02.2025 5139/2025 |CHULT NO. 2 2025 BRANCH_5 NO
OLD 21)
02-21
Order
COURT (Seat
WP (C) - DR.PURUSOTTAM Dtd. N
168 |15439/2025(22.02.2025 5225/2025 |CHULT ggb 2 5005 gi)
02-21
Order
COURT
WP (C) - Dtd. WRIT (Seat
169 |15440/2025(22.02.2025 262672025 D K MOHANTY NO. 2 ) oc_ BRANCH-1 |[No-1)
OLD
02-21
WP (C) - COURT gijer WRIT (Seat
170 |15441/2025(22.02.2025 256072025 D K MOHANTY gib 2 2025- I gg;
02-21
W (C) - COURT giier (Seat
171 |15442/2025(22.02.2025 D K MOHANTY NO. 2 : No-
2624/2025 oLD 2025- 29)
02-21
Order
COURT
WP (C) - Dtd. WRIT (Seat
172 115443/2025122.02.2025 |, 03754,5 (P K MOHANTY NO. 2 ) e BRANCH-1 |No-1)
OLD
02-21
WP (C) - COURT giger WRIT (Seat
173 |15444/2025(22.02.2025 256272025 D K MOHANTY NO. 2 2025- BRANCH-5 |No~
OLD 32)
02-21
Order
174 [15445/2025 [22.02.2025 |"E(C)~ S DAS ;gURg btd. WRIT h(usfat
I 9488/2022 OLb 2025- BRANCH-5 47)
02-19
. COURT giger (Seat
175 |15448/20251(22.02.2025 S HUSSIAN NO. 2 . No-
591/2024 orp  |2025- 47)

02-19




Order

COURT (Seat
WP (C) - Dtd. WRIT
176 |15449/202522.02.2025 ) o) .o [P K MOHANTY ggb 2 o5 |mRANCH-T §i>
02-20
— COURT gijer (Seat
177 |15450/2025|22.02.2025 SANGRAM DAS NO. : No-
508/2025 s 2025- 1)
04-22
— COURT gijer (Seat
178 |15451/202522.02.2025 |0~ . |SANGRAM DAS Tg. 09 ﬁi;
04-22
WP (C) - COURT gijer EEiECH (Seat
179 |15452/202522.02.2025 |Z <2l° K K MOHAPATRA Tg. S095- (DTVISTON ng)
02-19  |[BENCH-3)
MATA COURT gijer (Seat
180 [15453/2025 (22.02.2025 A PATI NO. : No-
44/2025 o3 2025- 150)
06-23
Order
COURT (Seat
TRPCRL- SAROJ KUMAR Dtd.
181 |15454/2025 22.02.2025 |37 o) e gg. Soas- ng)
02-21
TRPCRL- COURT giger (Seat
182 [15455/2025 |22.02.2025 SOVENSWAR NAYAK NO. : No-
3/2025 o3 2025- 190)
02-21
Order
COURT (Seat
TRPCRL- SARAT KU. Dtd.
183 |15456/2025 22.02.2025 |~ o0 S ADLAN Tg. So9s- ng)
03-18
Wp (C) - COURT giier (Seat
184 [15457/2025 [22.02.2025 |30, %>, |B K PADHI TZ. 096 ng)
04-03
Order
185 [15458/2025|22.02.2025 |2 ()~ H K DASH ggURg prd. WRIT éifat
Ve 3360/2025 © “12025-  |BRANCH-3
OLD 12)
02-04
— COURT giier (Seat
186 |15459/2025(22.02.2025 A. SUNDARAY NO. 2 : No-
6163/2024 oLy 2025~ 1)
02-21
—— COURT gijer (Seat
187 |15460/2025 (22.02.2025 P C DAS NO. 2 . No-
6163/2024 oLp  |2025- 19)
02-21
— COURT giier (Seat
188 [15461/2025 |22.02.2025 P K JENA NO. 2 : No-
6803/2024 oLy 2025~ 1)
02-21
CONTC— COURT |Order (Seat
189 |15462/2025 22.02.2025 | 2270 |J LENKA NO. 2 |Dtd. No-
OLD [2025- 12)




02-21

— COURT giier (Seat
190 [15463/202522.02.2025 R C MUDULI NO. 2 . No-
5058/2024 oLp 9999~ 1)
12-31
— COURT giger (Seat
191 |15464/2025 22.02.2025 R C MUDULI NO. 2 : No-
8057/2024 orp  [2025- o)
02-21
Order
192 115465/2025 [22.02.2025 |NE(C)~ S DAS EgURT Dtd. WRIT éifat
U 4717/2025 25' 2025- BRANCH-8 40)
04-28
court |Order (Seat
193 15466/2025 [22.02.2025 |"E(C)~ A K SAHOO No. |Ptd: WRIT No-
He- 4844/2025 o5 |2025-  |BRANCH-3 ST
02-21
Order
COURT
WP (C) - MIHIR KUMAR Dtd. WRIT (Seat
194 115467/2025122.02.2025 /50275055 |pasH NO-  15025-  |BRANCH-1 |No-3)
25
02-21
Order
COURT (Seat
WP (C) - TUSHAR KANTA Dtd. WRIT ©
195 |15468/2025 [22.02.2025  |,000 000 a0 NO.  Joos. |nmancHe3 NO
25 33)
02-21
Wp (C) - COURT giger (Seat
196 |15469/2025 |22.02.2025 |, "> . [P L MISHRA gg. 09 22;
02-21
WP (C) - COURT giger giiﬁcn (Seat
197 [15470/2025 |22.02.2025 |40 >0, [P L MISHRA gg. 09 (DTVISTON ng)
02-21  |BENCH-3)
Wp (C) - COURT giier (Seat
198 [15471/202522.02.2025 |50 o |8 K RATH gg. oo T;;)
02-21
Order
199 [15472/2025|22.02.2025 " (©)~ S K RATH vo. | [PEd.  ERIT v
Ve 3515/2025 o5 |2025-  |BRANCH-6 |2
02-21
— COURT giier (Seat
200 |15473/2025 [22.02.2025 | L o>%7 . N ROUT gg. 09 gz;
02-21
WP (C) - COURT giger giiECH (Seat
201 |15474/2025(22.02.2025 5296/2025 N ROUT gg. 2025- (DIVISION ng)
02-21  |BENCH-1)
WP (C) - COURT giier gEiECH (Seat
202 |15475/2025 [22.02.2025 |l g%, N ROUT gg. 09 (DTVTSION Tgé)
02-21  |BENCH-1)
WP (C) - COURT |[Order (Seat
203 |15476/2025 [22.02.2025 | Lo, N ROUT v ot Nes




25 2025- 108)
02-21
WP (C) - COURT giier WRIT (Seat
204 |(15477/20251|22.02.2025 13694/2024 B.BARIK Cc.O. gg. 2025 BRANCH-6 gg;
02-18
Order WRIT
WP (C) - COURT |Dtd. BRANCH (Seat
205 |15479/2025(22.02.2025 4994/2025 A.K.BUDHIA C.O. NO. 1 19999- (DIVISION TSI)
12-31  [BENCH-1)
Order
(Seat
CMP- COURT |Dtd.
206 (15480/20251(22.02.2025 865/2024 P. K. MOHANTY C.O. NO. 1 12025- Tg;)
02-20
) (Seat
WP (C) - PRASANTA KUMAR Final ©
207 (15226/20251(22.02.2025 5265/2025 |JOSHT GENERAL Order Tgl)
Order
WPC (OAC) - |MANOJ KUMAR Dtd. (Seat
208 [15227/2025 (22.02.2025 |5 500000 s GENERAL 2024~ |0A Branch| ST
11-22
Order
ABLAPIL- SOUMYARANJAN Dtd. (Seat
209 |15228/2025 (22.02.2025 1220000 o Dt GENERAL J095- Noet)
02-20
Order
CRLREV- AKSHAYA KUMAR Dtd. CRIMINAL |(Seat
210 [15229/2025 (22.02.2025 |oo000 0 nos GENERAL 2025-  |RmvISTON [Novg)
02-21
Order
WP (C) - DEEPAK KUMAR Dtd. (Seat
211 (15231/20251|22.02.2025 17873/2024 PANT GENERAL 2025 No-6)
02-19
Order
MATA- GHANASHYAM Dtd. (Seat
212 |15232/2025122.02.2025 449/2024 MUDULT GENERAL 2025- No-6)
02-21
Order
WP (C) - MANOJ KUMAR pDtd WRIT (Seat
213 [15233/2025 (22.02.2025 [/ 227,00 s GENERAL s094-  |bmancies [NO-
21)
07-10
Order
WP (C) - MANOJ KUMAR Dtd. WRIT (Seat
214 [15234/2025 (22.02.2025 [} 000,00l GENERAL sooa-  |loancros NO-
43)
01-19
Order
WP (C) - MANOJ KUMAR Dtd WRIT (Seat
215 (15235/20251(22.02.2025 42750/2023 RANA GENERAL 2024- BRANCH-8 No-
43)
01-19
Order
(Seat
FAO- GHANASHYAM Dtd.
216 (15236/20251(22.02.2025 549/2024 MUDUL T GENERAL 2025 22;
02-21
WP (C) - SURYAKANTA Order (Seat
217 [15237/2025 (22.02.2025 |5 /o000 0 10 GENERAL e Nes




2025- 43)
02-21
Order
CONTC- SWADHIN KESART Dtd. (Seat
218 (15238/20251(22.02.2025 107/2025 SINGH GENERAL 2025 ig;
02-21
Order
CONTC- SWADHIN KESART Dtd. (Seat
219 115239/20251(22.02.2025 8187/2024 |SINGH GENERAL 2025 Eg;
02-21
Order WRIT
WP (C) - Dtd. BRANCH (Seat
220 |15240/2025(22.02.2025 13666/2021 |JAGADIP SAHOO  |GENERAL 2024- (DTVISION Ti;)
02-27 BENCH-2)
) (Seat
0oJc- Entire
221 |15316/2025(22.02.2025 6868/1994 |B K DAS GENERAL Brief No-
114)
. (Seat
0oJc- Entire
222 115317/20251|22.02.2025 5348/1994 B K DAS GENERAL Brief No-
114)
. (Seat
0oJc- Entire
223 115327/20251|22.02.2025 5346/1994 B K DAS GENERAL Brief No-
114)
) (Seat
0oJc- Entire
224 |15331/2025(22.02.2025 21831/1994 B K DAS GENERAL Brief No-
114)
Order (Seat
WP (C) - GHANASHYAM Dtd. -
225 115367/20251(22.02.2025 29445/2024 MUDULT GENERAL 2025 Ti4)
02-19
Lower
SA- SWETAMBARA SECOND (Seat
226 |15438/2025(22.02.2025 155/2001 |PURGHIT GENERAL Court ADDEAL No—4)
Record
TRP (C) - (Seat
227 |15230/2025(22.02.2025 165/2019 M R SAHOO GENERAL M.J.C. No—6)
Order
BLAPL- Dtd. (Seat
228 |15241/2025(22.02.2025 589/2025 LD SRHOO GENERAL 2055- No—6)
02-19
Order
WP (C) - A. K. Dtd. (Seat
229 |15246/2025 (22.02.2025  |Tgg0t’ o0 ok ohanpaN GENERAL 02~ Noe)
08-23
Order
BLAPL- Dtd. (Seat
230 115247/20251(22.02.2025 7648/2024 P. K. ROUTRAY GENERAL 2024 No-6)
12-04
Order
CMP- Dtd. (Seat
231 |15248/2025(22.02.2025 265/2025 M- BARAL GENERAL 2025 No—6)
02-21
WP (C) - (Seat
232 115249/20251(22.02.2025 4194/2010 A DAS GENERAL No-6)
233 |15250/2025(22.02.2025  |[WP(C) - B K GOCHAYAT GENERAL | |(Seat




| 167/2010 No-6)
CRLMC- (Seat
234 |115251/20251(22.02.2025 4619/2024 H K BHOL GENERAL No-6)
CONTC- (Seat
235 |15252/20251(22.02.2025 8153/2024 A K MOHANTY GENERAL No-6)
WRIT
(Seat
WP (C) - BRANCH _
236 115253/20251(22.02.2025 1340/2019 S R PANI GENERAL (DIVISION ng)
BENCH)
(Seat
WP (C) - WRIT N
237 115255/20251(22.02.2025 5222/2025 P SAHOO GENERAL BRANCH-3 Tg)
CMP— (Seat
238 |15257/20251(22.02.2025 P BEHERA GENERAL No-
1496/2024 13)
ELPET- (Seat
239 |15259/2025(22.02.2025 S MOHANTY GENERAL No-
19/2024
13)
CRLMC- (Seat
240 |115260/20251(22.02.2025 S MOHANTY GENERAL No-
994/2024
13)
(Seat
CRLMC-
241 |15261/20251(22.02.2025 3917/2024 M KAR GENERAL No-
13)
SA- (Seat
242 |15264/20251(22.02.2025 L SAHOO GENERAL No-
111/2001
13)
BLAPL- (Seat
243 115267/20251(22.02.2025 3926/2018 GR PATRA GENERAL BAIL-1 No-6)
WP (C) - WRIT (Seat
244 115269/20251(22.02.2025 12511/2024 M K PRADHAN GENERAL BRANCH-2 |No-9)
(Seat
WP (C) - WRIT -
245 |15272/20251(22.02.2025 31099/2021 S BEURA GENERAL BRANCH-8 22)
WP (C) - (Seat
246 |115274/20251(22.02.2025 D K BEHERA GENERAL No-
8148/2003 42)
WRIT
(Seat
WPCRL- BRANCH
247 |115275/20251(22.02.2025 127/2023 H PATKRAY GENERAL (DIVISION Tg;)
BENCH-3)
Order
(Seat
BLAPL- Dtd.
248 |115276/20251(22.02.2025 9974/2024 S MANDAL GENERAL 2025 Tz;)
02-22
MATA- FIRST (Seat
249 |15277/20251(22.02.2025 94/2019 P MOHANTY GENERAL APPEAL No-1)
CMP- (Seat
250 |15278/20251(22.02.2025 1202/2024 B SATAPATHY GENERAL No-1)
CRLMC- (Seat
251 |15279/20251(22.02.2025 4359/2024 B SARANGI GENERAL No-1)
0Jc- WRIT (Seat
252 115280/20251(22.02.2025 4318/1999 L SAHOO GENERAL BRANCH-3 |No-




|

114)

WP (C) - (Seat
253 |15281/2025|22.02.2025 |1 o170 oA M DAS GENERAL TZ;
(Seat
WP (C) - WRIT ©
254 [15284/202522.02.2025  |j 00" 0 ([T P KAR GENERAL R ANCHS 28)
(Seat
WP (C) - WRIT ©
255 |15286/2025 [22.02.2025 |,- o, |Y DAS GENERAL R ANCH3 gg)
RFA— (Seat
256 |15289/2025(22.02.2025 S C DAS GENERAL No-
159/2007
33)
_ (Seat
257 |15291/2025(22.02.2025 |CRBMC M R SAHOO GENERAL No-
2104/2012
33)
(Seat
BLAPL-
258 |15292/2025 [22.02.2025 [0 o, |Y DAS GENERAL No-
33)
Order
Seat
259 |15376/2025(22.02.2025 |CONTC~ S P SAHOO GENERAL Dtd. éo—
He- 6258/2024 2025- e
02-21
Order
(Seat
WP (C) - Dtd. WRIT ©
260 |15409/202522.02.2025  |3000) - [P.MOHANTY GENERAL 2025 |BRANCH-S gg)
02-19
Order
BLAPL- MANOJ KUMAR Dtd. (Seat
261 (15446/2025 [22.02.2025 [, 00 "o o0 GENERAL 2025  [BATL-2 T;;
08-23
Order
262 |15447/2025(22.02.2025 |CREMC- N K SATPATHY  |GENERAL Dtd. éifat
Ve 43/2025 2025- o)
02-11
0JC— (Seat
263 |15478/2025 (22.02.2025 |50, 1 o0 |B SAHOO GENERAL Tg;

NIC




